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Present: Hon’ble Member (J), Shri Jinan K.R.
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Ld. Pr. CS for the appellant submits affidavit of service
proving delivery of notice to the Regional Director, Eastern Region,
the Registrar of Companies, West Bengal as well as to the Income
Tax Authorities. However, nobody turned up, except report filed by

the Registrar of Companies, West Bengal. It is recorded.

Heard in part. Ld. Pr. CS sought time to file statement of
bank accounts for the defaulted years as well as the copy of the
minutes.

List it for further consideration on 12/09/2018.
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